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IN THE CENTAL ADMiNISTRATIVE TRIBUNAL ALLAHABAD.Baiai : ALLA 

4, - 	 CIRCUIT LNOli LUCKNOW. 

M.A.NO. 1,080/87(T) 
1 

( W.P.NO. 4273/82 ) 

• 

Sunder lalt 
	 Applicant 

Versus 

Union of India 
	 Respondents 

Honeble Mr.Justice K.Nath,V.C. 
Mon'ble Mr.K.Ooavva, A.M.  

Dated: 23.70. 

The case is called. No one is present for the applicant 

today also. The writ petition concerns the selection proceedings 

for 4Ahe ,Aostof Extra Departmental Runner culminating in the 

otappointmentof respondent No. 4 and termination of petitioner _Wm:1y 

4,in Augist 1981. The Bench which dismissed the case on 20.3.90 
- in default 1 the applicint obsrved that the applicant has lost 

interst in pursuinp the matter. In the aosence of the applicant 

today also the petition is dismissed in default. 
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